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Shri Dinen Bhattacharya: May I
know whether the government has in
contemplation the introduction of
electronic computer machines which
will create havoc so far as employ-
ment in LIC is concerned?

8hri B. R. Bhagat: No, Sir; we do
not agree with that view. We have
already given the assurance that
there will be no retrenchment as a
result of that.

Shri Dinen Bhattacharya: Has the
government in  contemplation ‘the
introduction of electronic computers?

8hri B. R. Bhagat: Not the govern-
ment, but LIC is contemplating it.

Shri Bade: With reference to ques-
tion 471, may I know the nature of
the study made by the former Cabi-
net Secretary on imsurance problems
and whether Government have receiv-
ed complaints about so many benami
agents and corruption going om
everywhere, especially from Maha-
rashtra?

Bhri B. R. Bhagat: That is one
specific problem. Its importance can-
not be compared to this. The LIC is
trying to tackle that problem; it is
quite alive to this.

Polio Vaccine
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*451. Shri 8. C. Samanta:
Shri M. L. Dwlivedi:
Shri Subodh Hansda:

Will the Minister of Health be
pleased to state:

(a) whether it is a fact that the tea-
chers of Epidemiology in the All-India
Institute of Hygiene and Public Health
were pgked to submit their views to
her Ministry on the feasibility and
desirability of mass production of live
(oral) polio vaccine;
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(b) if so, what is their opinion; and

(c) the reaction of Government
T

The Deputy Minister in the Minis-
try of Health (Shri P. 8. Naskar):
(a) to (c). A statement is lald on the
table of the Sabha.

STATEMENT

In 1961 a Committee was appointed
by the Government af Indm to
advise Gover on & compreher
sive immunization programme suit-
able for adoption in this country and
to recommend priorities in this
resprct. The Professor of Epidemio-
logy, All India Institute of Hygiene
and Public Health, Calcutta was also
a member of this Committee.

The Commitce was of the view
that poliomyelitis is endemic in this
country and recommended that infant
and children should receive protec-
tion against this disease at quite an
early age. However, until sufficient
quantity of vaccine was produced
in the country Government should
not venture upon a mass immuni-
sation programme but to give it on an
individual and voluntary basis to
those who have been recently expos-
ed to the disease while reserving
mass vaccination only for epidemic
control: Government have accepted
this recommendation and have taken
steps to produce this vaccine within
the country.

8hri 8. C. 8. ta: The stat t
says that government has accepted
the recommendation of the 1961 com-
mittee to produce polic wvaccine in
the country. May I know if any fac-
tory has been established and whe-
ther its capacity will suffice for mass
treatment of the disease?

Shri P. 5. Naskar: Yes Arrange-
ments have since been made to pro-
duce this vaccine on & mass scale by
the pasteur Institute at Coonoor end
the Haffkine Institute at Bombay.
It may be possible to produce the
vaccine on = mass scale by 1088, Le.
next yesr.
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8hri 5. C. Samanta: May I know
whether research iz being conducted
in ayurvedic medicines that can cure
poliomyelitis?

The Minister of Health (Dr.
Bushila Nayar): We do not know of
any ayurvedic treatment for pre-
vention or cure of poliomyelitls. But
some of the paralytic after-effects
of polio can be treated by certain
types of massages.
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Indus Waters Commissien

*454. Shrl Hem Raj: Will the
Minister of Irrigation and Power
be pleased to refer to the reply
glven to Starred Question No. 212
on the 26th August, 1983 and state:

(a) whether any reply has since
been received from the Pakistan Gov-
ernment regarding the refusal of Pak-
istan to allow Indian Delegation to
18th per t Indus Ci issd
meeting on the 21st May, 1965 to pro-
ceed 1o Lahore by road; and

(b) if so, the nature thereof?

The Minister of Irrigation andll
Power (Dr. K. L. Rao): (a) No, Sir.

(b) Does not arise,

8hri Hem Raj: May I know whether
it is a fact that the Pakistan Gov-
ernment did not allow the Indian
Delegation tv the Indug Waters Com-
mission to proceed tlo Lahore by
road because they were preparing
for war with India, as it has now
come to the notice of the Govern-
ment after the Pakistani aggression?

Dr. K. L. Rao: We do not have exact
information, but it looks like that
because they prevented the Indus
Commissioner tp proceed 1o Lahure
by road.

Shri Hem Raj: When members of
the Pakistan delegation come to the
Indian side they go to the border
areas. Will the Government now see
that they do not allow members of
the Pakistan delegation to go to the
border areas by road?

Dr. K. L. RBao: Quite so.

Shri Sham Lal Saraf: May I
know whether it is a fact that under
the Indus Waters Treaty the water
that is being supplied to Pakistan was
supposed to be utilised for drinking
and irrigation purposes; if so, whether
thought has been applied as to in
what way waler has been diverted
to the Ichhogil Canal which has pro-





